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None for the applicant. ) !
Shri R N.Choudhary, 1d. ASC for the respondents.

ORDER{ORAL ]

|

This applicatioﬁ has been called out twice, firstly when its tum came
and lastly after hearing the other cases . the hist but no one appeare on
behalf of the apphicant to press this applic at;on mﬁ, the 1d. counse] for the
respondents, Shri R N Choudhary was present, *t appears that earlier also
this case was dismissed for non prosecution.

2. In that view of the mafter, this application along with M.A. 42 of

2007 are dismissed for non prosecution. %"w

[ PK.Sinha JVC
mps.




